263 Disryatiog of

L’mwﬂ]

ol the sebietis  citusten
arising out of the targe-seale dia-
ruption of rallway services due to
mags ‘ahsenteelsm' by lect-rusiing
staff on the ground that the rafie
way administration has failed to
implement ity assvurances made fo
the staff after the five-day strike
in May last.

SHRI 8. M. BANERJEE: Sir, I
rige on a point of order.

MR. SPEAKER: Let me first put
the motion. The question is:

“That leave be granted to Bbhn
Atal Biheri Vajpayee to move the
Adjournment Motion."”

Those hon, Members in favour of
the motion may rise in their ssats.

AN HON. MEMBER: Sir, nobody
hag objected?

MR. SPEAKER: Is there any ob-
jection?

not the
leave of the House. .

SHRI S. M. BANERJEE: 8ir, I
rise on a point of order,

& w fni . &R WW,
Wt AERET A WA A AT
fear §, 30 & fr & g & &1 &y

LK
(Shri Madhu Limaye

and
other hon. Members then left
Houge)

ADGUST 3, 178

: 1 have made 1t
sure myself, It is permissible to
allow the minister to make a state-
ment and them allow am adjourn-
ment molien. I told you expresgiy
that if after listening to the minister
you are not satisfied, I will allow an
adjowrnment motion. [ put the al-
ternatives also but you did not
agree. Only to help you I thought
if the adjourmment motion is taken
up, the mimster will have to be
presept in the afternoon. (Interrup-
tions).

MR. SPEAKER., There 15 ho point
of order. I have not allowed you
any more. Shri Raghu Ramaiab,

13.36 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI K.
RAGHU RAMATAH): With your per-
mission, Sir, | rise ¢0 announce that
Government Susiness in this House
during the week commencing 6th
August, 4073, will consigt of:—

(1) Comsiferstion of any ilem
of Government Busigess ewried
qver from jedsy’y Ovder Papes.

43) Sonsiderption and passing of:

The Deihi Seles Tax BH,

1973.
The

Prowvidept Fupds
%'M L{Amend-
Mml :

and
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i (8) Consideration and passing of tral Government employees. 1 hope

the Adipcates ( ) Bl

Sabha.

™6 & w1y § & & Frw
i g fe s og@rem

(vmxqrr ;| wwmE A1, W
frr g At wa e Y amwm W
#r 5-7 97 uv o o s AT R
™ far 2w Ao omy @Y o
2, 10-12 weTT W WT AT AP

frem ad

@t geR W weu L (P :
WAy WgIRA, WA wdr o ¥ Sy
Twrer Tur #, I A g ¥ v
ge & frdaw som W g fe fawd
ufgdwa ¥ @ & A6 ¥ e
gE Rt feavsry ga Fww A fafoam
€7 ¥ TAATT §T e I fanaw
wr AW ¥ & drflY wr g
fis wft wiew I T A w
w0 W § W aw oy A few

:

a day would be fixed for that.

““ﬂnﬁ‘r‘.lm $iithe Minis-
s, or of fxternal
Affpirs or the of Information
and to make a statement
on the reported news thaf fhere was
& broadcast in the Spotlight by the
ATR representative from Berne about

fite dodth of Br Walter Ulbricht, the
President of GDR &n

Berlti Wall, while be was all praise
for tha Weit Qerman President. This
1 a very serious matter, We have
got excellent relstions with the GDR
So, the Minuster of Information and
Broadcasting should issue & statement
whether this is correct or not Me
sheuid dlso lay on the Table the
original speech. I it is correct
necescary gction should be taken
against the representative of AIR be-
canuse this will spoil ocur relations
with GDR,

SHR? SAMAR GUHA (Contai)- T
have given notice of a calling stten-

that hac arieen in West Bengal as a
resuit of the failure to supplv the
allotted auota of rice to Weet Bengal

MR SPEAKER: I have allowed
this motion for the next day

SHR1 SAMAR GUHA: The Chief
Minister of West Berigal has come to
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umMatrh:. serious aitus ““:k::w'hﬁ?
s a2 utus-  gome o oYY b wettry

tion 'may which lead to - i

food riots in Weet Bengal 1 want T & f% i wfwafed ¥ q

the Minister of Agricuture to makes wiftrwr wéh ¥ were sy, et

statement on This, St qr o wrrac §f = ¥ Py

4 b, wro sy & wwy fear et gfa
SHRI P G MAVALANKAR st G vt ¥

(Ahemdabad): Bir, you have glready  (#97 |

ndmtttadmoﬁomhr discussion on

the U.G.C. Report and the UPB.C.

R 1 o i o ot M SPEAKEN Tt oot

of Parliamentary Affairs is not yet scine bumness Iﬂhnﬂfl’:’??l::tﬂ

able to find out time for the discus- . o opportunity to make a

sion of these two Reports.

Lastly, I would like the Minister of
Law to come out with a statement
next week about the Lok Sabha and
State Legislative Assembly seats
which are lying vacant since last
August, There are 10 Lok Sabha
seats and 27 Assembly seats lying
vacant T want the Minister to make
a statement on this

MR SPEAKER 1 have
a motion on it,

allowed

oft vy foreed (areT) - e Adiee;
oy W A faar R A ET AT oW
e WERW, ¥

Forerray wat fr gt o o WY
faty gor 3w & T gty
el QAT W™ Uw T
¥ ufw fro wo #e & WaA AWM ¥
g1 o mo Wro @A ¥ I
Tt wf dAmrerdwd
AT WT WSWW  AE,
firrr 193 & oy @
§ro qo WYe ¥ mar wfew
¥ st goere & oy
firdwar & wiw Yo owrefae fady
wwrar wic el 3 it ¥y 3w fewr 8,

!

I TF AT

MR. SPEAKER: It iz always put
before the Business Advisory Com-
mittee The Minister discuss it there
You asked certain statements to be
made by the Ministers. He has w
ask them.

SHRI K. RAGHU RAMAIAH: A3
1 sald, 1 will convey to the Minister:

wﬁ:mh "
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in West Bengal
o Nq Tond 3 wicQotite ¥ mAT
we wef wewad

14.05 hrs.

BUBINESS ADVISORY COMMITTEE
TairTY-FinsT REronT

THE MINISTER OF PABLIAMEN-
TARY AFFAIRS (S8HRI K. RAGHU
RAMAIAH): Sir, 1 beg to move:

“That this House do agree with
the Thirty-first Report of the
Business Advisory Committee pre-
sented to the House on the 2nd
August, 18738

MR, SPEAKER: The question is:

“That thic House do agree with
the Thirty-first Report of the Busi-
ness Advisory Commitlee presented
to the House on the 2nd August.
1973.”

The motion was adopted,

———

RE: FOOD SITUATION IN
BENGAL

WEST

SHR] DINEN BHATTACHARYYA
1Serampore): Already this matter
has been brought to the nolice of the
Governunent by Shri Samar Guha.
I do not know how he came in
between these items 9 and 10. This
has becn reported in all the news-
papers of Calcutta. Previously, the
rice guota for West Bengal from the
Centre was 35,000 tomnes per month
Subsequently it was reduced to
20,000 tonnes, Now again there has
been a reduction to 17,500 tonnes. Ac-
tuslly in the last month, West Bengal
received only 5,000 tonnes. As a
result of this short supply, there has
been a serious crisis in the supply of
vice ration in both statutory as well
as modified areas. On the 2Tth of this
monrth, the whole State of West
Bengal observed a bandh against
ptibe rive and searcity of articles
supplied from the rition shops. In
the meantime, there have been finods

P. M. B. Com. 270
Report

statement
how they are going to

est Bengal people fo get
e ration shops, both [rom
and from modified ration

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
I do not think there is any cause for
panic in| regard to this matter. In
fact, we have been supplying West
Bengal Government between 1,50500
tonnes and 1,60,000 tonnes, depend:ng
upon the monthly allocation. This
month, i.e.,, August, our allocation is
1,52.500 tonnes and we shall see that
this quantity is delivered to the
State Government. ] do not think

there is any reason to become panic-
Ky.

MR. SPEAKER: The House stands
edinourned for Lunch to reasemble at
300 PM.

1408 hrs,

The Lok Sabha adjourned for Lunch
till Fifteen of the Clock.

The Lok Sabha reasseni®fed after
Lunch at five mnutes pus: Fifteen of
the Clock,

[MR. DEPUTY-SPEAKER in the Chair]

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

TWENTY-NINTH REPORT

PROF, NARAIN CHAND PARA-

SHAR (Hamirpur): Bir, I beg to
move:

“That this House do um'e with
the Twenty-ninth Reptrt of ' the
Committee on Private Members’



